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Defective Case Register from 2024-08-31 to 2024-08-31

Advocate for

Date of

SI.NO.|Filing No Petioner/Caveator  objection Defects as per S.R.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
29-NAME OF THE FILING ADVOCATE NOT
1 I(?l-{LMC 6121/2024 i‘é{}?o (SR. 5?24'08' IN CAPITAL LETTERS/ENROLMENT
’ NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
10-SUBJECT CODE NOT
2024-08- FURNISHED/INCORRECTLY MENTIONED
2 D-WA/37638/2024  |SANJIV JOSHI 31
1.Period of Delay 04 days delay 2.Court Fee
Payable Rs.12/-,Paid Rs.6/-,So Rs.6/- be paid.
1. 2(c)CC number, Redg.,Trial number and
SUBASH . ) )
3 D- CHANDRA 2024-08- gcqmttal order dated not corregt}y furnished in
CRLMC/26138/2024 MOLIANTY 31 index page. 2..Name Of The Filing Advocate Not
In Capital Letters In The Petition
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
4 D- SANJAY KUMAR [2024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/26247/2024 |PARIDA 31
paragraphs of the petition not correct in
declaration of affidavit.
6-RECEIPT SHOWING SERV.COPY TO
SUKANTA 2024-08-
5 D-WP(C)/37650/2024 KUMAR DALAI 131 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUBASH 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
6 D-WP(C)/37785/2024 CHANDRA PANI 31
1.Fathers name in affidavit is not correctly
furnished.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
7 D- RATIKANTA 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/26408/2024 \MOHAPATRA 31
SI n0. of the affidavit not correct and
nomenclature not furnished in the affidavit.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
8 CONTC/37361/2004 ADV. 31 AG/CG/IT/CT/ETC.NOT FILED.
FALGUNI 2024-08-
9 D-WP(C)/37218/2024 RAJGURU 31 Legible copy of page-40 and 41 to be filed.

MOHAPATRA
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6-RECEIPT SHOWING SERV.COPY TO

PRASANTA 2024-08-
10 D-WP(C)/37386/2024 KUMAR NANDA |31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11 D-WP(C)/37589/2024 [ O ISNARAN §(1)24-08- 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
oo |- ASHOK KUMAR 202408~ (00 O o R e,
CRLMP/26116/2024 |SARANGI 31 ) :
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
13 CONTC/37360/2024 ADV. 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SWARUP KUMAR [2024-08-
14 D-WP(C)/37490/2024 PATNAIK 31 AG/CG/IT/CT/ETC.NOT FILED.
. b s oA ason SRECETTSHONNG SERCON T
WPCRL/25927/2024 |CHAND 31 ) '
D- 2024-08- )
16 RPFAM/37515/2024 BASUDEV PUJARI 31 A.fee of Rs.21/ be paid on anx.1
6-RECEIPT SHOWING SERV.COPY TO
BANSHIDHAR 2024-08-
17 D-WP(C)/37759/2024 SATAPATHY 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ITISHREE 2024-08-
18 D-WP(C)/37835/2024 TRIPATHY 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
19 D-CRLA/26039/2024 JYOTIRMAYA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
SAHOO 31
6-RECEIPT SHOWING SERV.COPY TO
BANSHIDHAR 2024-08-
20 D-WP(C)/37768/2024 SATAPATHY 31 AG/CG/IT/CT/ETC.NOT FILED.
D BHABANI 2024-08 6-RECEIPT SHOWING SERV.COPY TO
21 - SHANKAR " |AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/26130/2024 DASPARIDA 31
- T s e, SRECEITTSTONING SERVCOYTO
ABLAPL/26017/2024 \ BEHERA 31 ) :
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
23 CONTC/37772/2004 ADV. 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
24 D- PANKAJ KUMAR |2024-08-|11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/26020/2024 |SAHOO 31 NOT FILED.
pagel Inot neat.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
25 ADV. AG/CG/IT/CT/ETC.NOT FILED.

CONTC/37752/2024

31




10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

26 D-WABTIN024 R MISHRA, 202408
A Enrolment Number and Mobile Phone Number
not filed
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
27 [D-WP(C)/37733/2024 [ 2054 CHANDRAZO2-08- oy by Ep,
DAS 31
1.Annexure no.1 page no.10 is not neat and
legible.
6-RECEIPT SHOWING SERV.COPY TO
DEEPAK RAJNAJ (2024-08-
28 D-WP(C)/37437/2024 SUNDARAY 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
RAMACHANDRA [2024-08-
29 D-WP(C)/37834/2024 PANIGRAHY 31 AG/CG/IT/CT/ETC.NOT FILED.
W D NRAWAN  Poagos G T besorid i e o 03 0)
RPFAM/37593/2024 |LENKA 31 Wr‘(’)zl; onat of Law Furnished but seems 1o be
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SANJIB KUMAR |2024-08-

31 D-WP(C)/37428/2024 RATH 31 The name of the counsel in capital letters and
enrollment number in last page of writ petition
not furnished
6-RECEIPT SHOWING SERV.COPY TO

BANSHIDHAR 2024-08-

32 D-WP(C)/37764/2024 SATAPATHY 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

33 D-WP(C)/37348/2024 DILLIP KUMAR  2024-08-\) 140 name of the counsel in capital letter and

MOHANTY 31 . .
enrollment number in last page of writ petn,not
furnished.2.Legible copy of page-32 and 32-A to
be filed.3.Annexure-12 not page marked
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

2024-08- |17-REFERENCE CERTIFICATE NOT
34 D-WP(C)/37745/2024 BAIDHAR SAHOO 31 FURNISHED.

Honble C.J not addressed

SURENDRA 2024-08- |.Receipt Showing Serv.copy To School and Mass

35 | D-WP(C)/37526/2024 KUMAR SAHOO |31 Education not Filed.

6-RECEIPT SHOWING SERV.COPY TO
GOPINATH 2024-08-
36 D-WP(C)/37737/2024 MISHRA 31 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
37 CONTC/37550/2024 ADV 31 AG/CG/IT/CT/ETC.NOT FILED.
38 D-CRLA/26242/2024 |ADITI HOTA 2024-08- | This case relates to sexual offence,the name of
31 the victim may be deleted from the petition as per




the standing order 3/2024 and put up for S.R,
thereafter

6-RECEIPT SHOWING SERV.COPY TO

SANTOSH 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
39 D-WP(C)/37545/2024 ADHIKARI 31
Page no 60 is not legible .
6-RECEIPT SHOWING SERV.COPY TO
40 |D-CRLA/26309/2024 [PAPAN KUMAR = 12024-08-1 ) G 11/0T/ETC NOT FILED.
LENKA 31
6-RECEIPT SHOWING SERV.COPY TO
u D AR LA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

RVWPET/35744/2024 MOHANTY 31
PETITIONER NOT A PARTY IN THE WP(C)
6-RECEIPT SHOWING SERV.COPY TO

42 |D-WP(C)/37823/2024 SJ?PIHA RANJAN §?24'08' AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO

43 D-WP(C)/37591/2024 |SUJATA JENA 31 AG/CG/IT/CT/ETC.NOT FILED.

. Lasaamaravax 202 on SRECHIT SHOWING SERYCOY T0

BLAPL/26279/2024 |PATEL 31 : :
10-SUBJECT CODE NOT

45 D-RSA/37853/2024 SUSANTA KUMAR |2024-08- [ FURNISHED/INCORRECTLY MENTIONED
BARAL 31
1.Deficit court fee of Rs. 591/. not paid.
. D suxrpRASAD  202an RECHFT SHOWING SERYCOPY TO
BLAPL/26275/2024 |DAS 31 : :
D. 5024.08. (6-RECEIPT SHOWING SERV.COPY TO
47 CONTC/37447/2004 ADV. 31 AG/CG/IT/CT/ETC.NOT FILED.
GIRIJA PRASAD [2024-08-|, .
48 D-FAO/37294/2024 DUTTA 31 Period of Delay 09 days
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
GOPINATH 2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
49 D-WP(C)/37734/2024 MISHRA 31 NOT FILED.
1.Page no.14 and 15 are not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
50 D- SUBHAM 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.

CONTC/37338/2024 |AGRAWAL 31
PAGE NOS.17 and 18 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

51 D- SIDDHARTHA 2024-08-

CONTC/37795/2024 |PRASAD MISHRA 31 1-Undertaking for filing english translation copy
of Oriya annexure not filed,2-Paragraphs no. is
left blank in certificate of affidavit.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

52 CONTC/37686/2024 ADV. 31 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D- BYOMAKESH 2024-08-
53 CRLMP/26074/2024 |\ TRIPATHY 31 AG/CG/IT/CT/ETC.NOT FILED.
SANTOSH 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
54 D-WP(C)/37568/2024 KUMAR 31 AG/CG/IT/CT/ETC.NOT FILED.
MAHANTY
6-RECEIPT SHOWING SERV.COPY TO
SRINIVAS 2024-08-
55 D-WP(C)/37504/2024 MOHANTY 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
56 [D-WP(C)/37446/2024 [P RAMOD KUMAR 2023-08- s p\1SHED.
JENA 31
RULE 8 OF O .H.C.(P.I.L ) RULE NOT
COMPLIED .
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
57 CONTC/37769/2024 ADV. 31 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
58 CONTC/37803/2024 ADV. 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
s D- DV 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/37647/2024 31 Contents of paragraph -1 of contempt petition
appears to be not correct
6-RECEIPT SHOWING SERV.COPY TO
RABI NARAYAN [2024-08-
60 D-CRLA/26182/2024 MOHANTY 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
TUSHAR KANTI [2024-08-
61 D-WP(C)/37575/2024 SATAPATHY 31 AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
o D SUDEEP KUMAR  [2024-08- | 1OP OF CAUSE TITLE.
CRLMP/25944/2024 \SARANGI 31 Provision of law in C.T. be changed after
conversion.
D- TANMAYA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
63 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/26144/2024 MOHANTY 31
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 19-UNDERTAKING FOR NON FILING OF
64 CRLMC/26064/2024 AVIJIT PATNAIK 31 TRANSLATED COPY NOT FILED
1. Each page of petition including affidavit not
Notarized.
. s KUAR st ERECEIETSHOWING SERVCONY 10
ABLAPL/26031/2024  BHANJADEO 31 ) :




6-RECEIPT SHOWING SERV.COPY TO

D- MANAS KUMAR 2024-08-
66 WPCRL/25942/2024 |CHAND 31 AG/CG/IT/CT/ETC.NOT FILED.
. b sovmsGs ks, CRECEITSHONING SERVCONY 10
BLAPL/26051/2024 |[KUMAR DASH 31 : :
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
68 CONTC/37645/2024 ADV. 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BANSHIDHAR 2024-08-
69 D-WP(C)/37760/2024 SATAPATHY 31 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
70 CONTC/37810/2024 ADV. 31 AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
2024-08- FURNISHED/INCORRECTLY MENTIONED
71 D-WA/37342/2024 |A.G.A 31
Enrolment Number and Mobile phone Number
not filed
6-RECEIPT SHOWING SERV.COPY TO
D. ~024.08. AG/CG/IT/CT/ETC.NOT FILED.
72 CMAPL/37735/2024 ADV. 31 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
73 [D-WP(C)/37756/2024 S0 T ROMAR - R02408- e rmycr/ETC NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
2024-08- AG/CG/IT/CT/ETC.NOT FILED.
74 D-WP(C)/37671/2024 KIRTAN DANG 31
1.P.R. Notice dated 5.6.2024 in Index does not
tally with the Annex-2 and the petition.
D. ANUGRAHA 2024-08- As per standing order no.3 dtd.9-7-2024,the name
75 NARAYAN of the prosecutrix shall not be reflect in the
ABLAPL/26244/2024 SAMANTRAY 3 petition . Then S.R. will be made.
6-RECEIPT SHOWING SERV.COPY TO
76 D- ADV 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
CONTC/37663/2024 ’ 31
Annexure -1 not marked .
- SurvAANTA rmron, CRECEIPTSHOWING SERVCORY To
BLAPL/26053/2024 |DASMOHAPATRA |31 : :
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
78 CONTC/37767/2004 ADV. 31 AG/CG/IT/CT/ETC.NOT FILED.
Ny b sovmas  amsos. CRECHITSHONTNG SERVCON T0
BLAPL/26047/2024 |KUMAR DASH 31 ) '
D. 2024.08. 6-RECEIPT SHOWING SERV.COPY TO
80 CONTC/37363/2004 ADV. 31 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

21 D- ADV 2024-08-|AG/CG/IT/CT/ETC.NOT FILED.

CMAPL/37500/2024 31
1.Period of Delay 27 DAYS

2024-08- 6-RECEIPT SHOWING SERV.COPY TO
82 D-WP(C)/37503/2024 | ADV 31 AG/CG/IT/CT/ETC.NOT FILED.
BHABANI 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
83 D-WP(C)/37701/2024 |[PRASAD 31 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
6-RECEIPT SHOWING SERV.COPY TO
UPENDRA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
84 D-WP(C)/37580/2024 KUMAR SAMAL 131
Rule -8 of O.H.C. P.I.L Rule 2010 has not
complied with
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25 D- SAILESH KUMAR (2024-08-

BLAPL/26048/2024 \BEHERA 31 Date of Inquest report and post mortem report
vide annex-2 not tally with Index.Paragraph not
correctly mentioned in the affidavit.
23-NOMENCLATURE NOT CORRECTLY

26 D- SUBHRANSHU 2024-08- [FURNISHED .

WPCRL/26019/2024 [ DASH 31
nomenclature may be CRLMP
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

27 D- SUNIL KUMAR  2024-08-|AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/26229/2024 PANDA 31
occupation not furnished in the affidavit and
nomenclature of sl. no.4 in affidavit not correct.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- SOUBHAGYA 2024-08- .

88 1. Date of order not correctly mentioned page

CRLMC/26062/2024 |KUMAR DASH 31 no.3 para no.5. 2. Two Index filed by the adv. for
the petitioner 1st index is wrong and 2nd index is
correct.
21-STATUTORY DEPOSIT/AWARDED

SABITA RANJAN 2024-08-|AMOUNT NOT DEPOSITED.
89 D-MACA/37641/2024 PATTNAIK 31
1. Period of Delay 127 days
N o womasi e ERECE SIOWING SERVCONT0
ABLAPL/26462/2024 ROUTRAY 31 : :
11-NEAT,LEGIBLE ATTESTED ANNEXURES
SATYA SMRUTI  |2024-08- [NOT FILED.
91 D-ARBP/37696/2024 MOHANTY 31
Page no.13 is not legible.
92 D-WA/37488/2024 |AMIYA KUMAR |2024-08-|10-SUBJECT CODE NOT
MISHRA, A.G.A. 31 FURNISHED/INCORRECTLY MENTIONED




Enrolment Number and Mobile Phone Number
not filed

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
93 CRLMC/26136/2024 DEEPAK PANDA. 31
1. Authentication fee Rs. 2.75/- to be paid
18-CERTIFIED COPY OF TRIAL/APPELLATE
2024-08- COURT ORDER NOT FILED
94 D-CMP/37540/2024 |\SUBHENDU KAR 31
1.In Certificate in place of contents it is typed
aments . 2.Certified copy of annexure -4 not filed
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
95 D-WP(C)/37427/2024 KUNAL KUMAR  [2024-08- 1.Description of annexure-2 in book mark index
SWAIN 31 i )
does not tally with annexure-2 of writ
petition.2.Annexure-3 in book mark index not
filed
6-RECEIPT SHOWING SERV.COPY TO
96 D-WP(C)/37430/2024 KUNAL KUMAR [2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
SWAIN 31
Legible copy of page-41 to 43 to be filed
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08-|11-NEAT,LEGIBLE ATTESTED ANNEXURES
o7 ABLAPL/26248/2024 AMRITA MISHRA 31 NOT FILED.
page no.14 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
08 D- JYOTIRMAYA 2024-08-|11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/26207/2024  SAHOO 31 NOT FILED.
Page no 10 not neat.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
99 CONTC/37525/2024 ADV. 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DIPTI RANJAN 2024-08-
100 | D-WP(C)/37582/2024 BHOKTA 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BANSHIDHAR 2024-08-
101  |D-WP(C)/37766/2024 SATAPATHY 31 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- |1.Period of Delay 24 days 2.page -5 of IA no
102 |D-MACA/37301/2024|G.P.DUTTA 31 1990/24 not filed
10-SUBJECT CODE NOT
AMIYA KUMAR  2024-08- FURNISHED/INCORRECTLY MENTIONED
103 |D-WA/37486/2024 MISHRA. A G.A 31
R Enrolment Number and Mobile Phone Number
not filed.
104 D- JAYADEBA 2024-08- |.Provision Of Law Not Furnished On Top Of
TRPCRL/25759/2024 | BEHERA 31 Cause Title.




10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

105 |D-WA/37493/2024 3/ OWATDAS, 202408
A Enrolment Number and Mobile phone Number
not filed
18-CERTIFIED COPY OF TRIAL/APPELLATE
106 D- ADV 2024-08- COURT ORDER NOT FILED
CMAPL/36746/2024 31 Period of Delay 553 days (IA) filed without
correct provision of law
10-SUBJECT CODE NOT
SUBHRANSU 2024-08- FURNISHED/INCORRECTLY MENTIONED
107 |D-WP(C)/37688/2024 BHUSAN 31
MOHANTY occupation not furnished in affidavit,page-no108
and 109 not neat
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SIDDHARTH 2024-08-

108 ID-WP(C)/37819/2024 PRASAD MISHRA |31 1.Mobile number of all the counsel in vakaltnama
not furnished.2.The date of execution of
vakaltnama not furnished
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- SOUBHAGYA 2024-08- . . .
109 1. Age of the petitioner in cause title not tally
CRIMC/26061/2024 |KUMAR DASH 31 with affidavit. 2. Date of order not correctly
mentioned at 3rd page para no. 5 and prayer of
the petition.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

110 CONTC/37718/2024 ADV. 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

111 |D-WP(C)/37773/2024 RAMAKANTA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

SAHOO 31
6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-08-

112 |D-WP(C)/37517/2024 CHANDRA SAHU 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

13 D- MANORANJAN  2024-08-|11-NEAT,LEGIBLE ATTESTED ANNEXURES

ABLAPL/26338/2024 PADHY 31 NOT FILED.
page 13 not legible.
6-RECEIPT SHOWING SERV.COPY TO
SANTOSH 2024-08-

114 |D-WP(C)/37543/2024 ADHIKARI 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

15 D- BHUBAN MOHAN |2024-08- |20-VERNACULAR CERTIFICATE NOT

ABLAPL/26274/2024 BHUYAN 31 FURNISHED.

1. Page nos.10 and 11 not neat and legible.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

116 D- TRILOCHAN 2024-08-

ABLAPL/26295/2024 RATH 31 1. Synopsis and date chart not alphabetic
paginated in Index.2. Paragraph no. not correctly
furnished in the petition.

117 D- EEBAI;?)I%{A 2024-08- |Name Of The Filing Advocate Not In Capital

CRLMC/26135/2024 MOHANTY 31 Letters In The Petition
6-RECEIPT SHOWING SERV.COPY TO

SUKANTA 2024-08-

118 |D-WP(C)/37485/2024 KUMAR DALAI 131 AG/CG/IT/CT/ETC.NOT FILED.

D- HEMANTA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

119 KUMAR AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/26150/2024 MOHANTA 31

2024-08- 6-RECEIPT SHOWING SERV.COPY TO
120  |D-WP(C)/37783/2024 NIHAL RATH 31 AG/CG/IT/CT/ETC.NOT FILED.
1.Synopsis and list of dates and events are not
2024-08- correctly page marked.2.Legible copy of page-18
121 | D-WP(C)/37352/2024 |PRATIK NAYAK and 19 to be filed.3.Annexure-4 is not
31 o )
exhibited.4. Annexure-5 is not correctly
exhibited.5.Page-29 under Annexure-5 not filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

122 |D-WP(C)/37424/2024 IS&I;IJ{IB KUMAR §?24'08'

Synopsis and list of dates and events are not

marked in index.

6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.
NARESH 2024-08-

123 ID-WP(C)/37586/2024 | -y A NDRA JENA 31 1.Page n0s.22,23 and 24 not
legible.2.Authorization to swear affidavit on
behalf of the another petitioner not furnished.
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

124 BLAPL/26049/2024 TN-MURTY 31
page32 and 38 not page marked.

D. PRASANTA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

125 KUMAR AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/26139/2024 ROUTRAY 31
6-RECEIPT SHOWING SERV.COPY TO

KRISHNA 2024-08-

126  |D-WP(C)/37519/2024 CHANDRA SAHU 131 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

o pEpENDRA 0205, [ UNDERTAKING O NOX 1L G

ABLAPL/26301/2024 KUMAR DHAR 31

1. Synopsis and date chart not filed.2. Occupation
of the deponent on affidavit not furnished on
declaration.




6-RECEIPT SHOWING SERV.COPY TO

SRINIVAS 2024-08-
128 |D-WP(C)/37483/2024 MOHANTY 31 AG/CG/IT/CT/ETC.NOT FILED.
SOMANATH 2024-08- |[Enrollment numbers and mobile numbers of all
129 |D-WP(C)/37388/2024 MISHRA 31 the counsel are not furnished in Vakaltnama.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
130 |D-WP(C)/37736/2024 | SUBAS CHANDRA 2024-08- ) ooy by
DAS 31
1.Annexure no.1 in page no.10 is not neat and
legible.
6-RECEIPT SHOWING SERV.COPY TO
131 |D-WP(C)/37561/2024 gglslg PRASAD %?24_08_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
132 |D-WP(C)/37672/2024 Efll\?f AK KUMAR 5(1)24_08_
Page nos.12 to 21,26 , 29 to 31 not neat and
legible.
23-NOMENCLATURE NOT CORRECTLY
133 P JYOTIRMAYA 2024-08- FURNISHED .
BLAPL/26199/2024 |SAHOO 31
This case may be registered as CRLA.
PRADIPTA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
134 |D-WP(C)/37184/2024 KUMAR 31 AG/CG/IT/CT/ETC.NOT FILED.
PATTANAYAK
6-RECEIPT SHOWING SERV.COPY TO
ARUN KUMAR 2024-08-
135 |D-WP(C)/37813/2024 ACHARYA 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
GOPINATH 2024-08-
136 |D-WP(C)/37732/2024 MISHRA 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
137 D- PRANAB KUMAR 2024-08-|1. ICC number not correctly furnished at 4th page
CRLMC/26040/2024 |GHOSE 31 3rd line and index. 2. Paragraph numbers
incomplete mentioned in declaration. 3. Certified
copy of annex- 3 not filed. 4. Page nos. 19 and 31
not legible. 5. Not page marked at annexure no.3
6-RECEIPT SHOWING SERV.COPY TO
138 |D-WP(C)/37660/2024 NIRA SUNDAR - 12023-08-| | < o1 T/ETC .NOT FILED.
PANDA 31
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
139 CONTC/37572/2004 ADV. 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SIDHARTHA 2024-08- |19-UNDERTAKING FOR NON FILING OF
140 ID-WR(C)3758412024 |5\ N\KAR RAY 31 TRANSLATED COPY NOT FILED

occupation not furnished affidavit




6-RECEIPT SHOWING SERV.COPY TO

NIRANJAN 2024-08-
141 |D-WP(C)/37489/2024 MAHARANA 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
142l cRLMC26149/2024 [SUSAMPAD HOTA [
1. Page nos.12 and 13 not legible.
143 D- ADV. 2024-08- /ANNEX-4 BE WRITTEN AS ANNEX-1 IN
CONTC/37394/2024 ’ 31 PAGE NO-10
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
144 CONTC/37629/2024 ADV 31 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
145 BLAPL/26052/2004 N.C.NAIK 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SANKAR 2024-08-
146 |D-WP(C)/37434/2024 PRAASAD PANI 131 AG/CG/IT/CT/ETC.NOT FILED.
w7 D SURYAKANTA 202408 (it i rCNOT FILED,
BLAPL/26046/2024 | DASMOHAPATRA |31 : :
DHANESWAR 2024-08- |.Receipt Showing Serv.copy To School and Mass
148 ID-WP(C)/37630/2024 BEHERA 31 Education not Filed.
D. 2024.08. 6-RECEIPT SHOWING SERV.COPY TO
149 CONTC/37389/2004 ADV. 31 AG/CG/IT/CT/ETC.NOT FILED.
s PANCHANAN 202408 (L0 i ETCNOT FILED,
BLAPL/26050/2024 |PANIGRAHI 31 : :
D. ~024.08. (6-RECEIPT SHOWING SERV.COPY TO
151 CONTC/37539/2004 ADV. 31 AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
152 |D-WA/37492/2024 i'lé'i/HSHRA’ §(1)24_08_ FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
153 |D-CRLA/25850/2024 EIXETHA SARATHI §(1)24-08- AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SRINIBASH 2024-08- | 1-Address of the petitioner no.1 mentioned in
154 ID-WP(C)/37668/2024 SATAPATHY 31 cause title does not tally with address mentioned
in affidavit,2-Authorisation with regard to swear
the affidavit on behalf of other petitioners not
furnished
6-RECEIPT SHOWING SERV.COPY TO
BISWABIHARI 2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
155 |D-WP(C)/37598/2024 MOHANTY 31 14-NOT PROPERLY INDEXED.
156 |D-WA/37341/2024 |A.GA 2024-08- |[Enrolment Number , Mobile phone Number not

31

filed.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF

SIDHARTHA 2024-08-
157 |D-WP(C)/37583/2024 SANKAR RAY 31 TRANSLATED COPY NOT FILED
occupation not furnished in affidavit,I.A no-
11583/24 is incomplete
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
158 CONTC/37357/2004 ADV. 31 AG/CG/IT/CT/ETC.NOT FILED.
CONTC/37694/2024 |PANDA 31 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
160 KﬁL APL/26286/2004 Is)fflgAOK KU 5?24'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
161 CONTC/37817/2004 ADV. 31 AG/CG/IT/CT/ETC.NOT FILED.
162 |D-MATA/37538/2024 EI;%I\SI%B KUMAR §(1)24_08_ 1.Hologram Of Rs.50/- Not Paid on V.Nama.
SANJIB KUMAR 2024-08-|.Receipt Showing Serv.copy To School and Mass
163 |D-WP(C)/37435/2024 RATH 31 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
BISWABIHARI 2024-08-
164 |D-WP(C)/37631/2024 MOHANTY 31 AG/CG/IT/CT/ETC.NOT FILED.
Address of Respondent No. 2 does not tally with
BIRANCHI 2024-08- . .
165 |D-MACA/37705/2024 NARAYAN RATH 131 the address of the Opposite Party No. 2 in the
Court below.
166 |D-WP(C)/37788/2024 SUBASH CH PANI 2024-08-|1.Copy not gerved on S.C.(T).2.qu11e number of]
31 the counsel in vakaltnama not furnished.
6-RECEIPT SHOWING SERV.COPY TO
167 D- ANNADA 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/26044/2024 | SANKAR JENA 31
Date of FIR not correct in Appendix -I1.
3-AUTHENTICATION FEE IS DEFICIENT.
1.Deficit Court Fee of Rs. 158.25 to be paid
2.DAF of RS 0.25 /- to be paid 3. Status of the
168 D- JAGAJIBAN 2024-08- |Petitioner incorrectly furnished. 4. Father s name
RVWPET/33138/2024 PRADHAN 31 of Opposite Party No. 10 and 11 incorrectly
furnished 5. Not properly addressed to the Honble
Court. 6.Paragraphs not properly numbered. 7.
Paragraph No. in the Declaration to the Affidavit
filed with the I.A. not furnished
169 | D-MACA/37611/2024/G.P.DUTTA §(1)24-08- 1. Period of Delay 756 days
6-RECEIPT SHOWING SERV.COPY TO
SUKANTA 2024-08-
170  |D-WP(C)/37484/2024 KUMAR DALAI 131 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

NARESH 2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
171  |D-WP(C)/37565/2024 CHANDRA JENA |31
Page n0s.30 and 31 not legible.
6-RECEIPT SHOWING SERV.COPY TO
SUKANTA 2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
172 |D-WP(C)/37652/2024 KUMAR DALAI 131
1.D.C.fee of Rs.8/- to be paid.
D- 2024-08- | PROVISION TO BE CORRECTED AFTER
173 ITRPCRL/26091/2024 [SN-B- RAY 31 CONVERSION
174 | D-MACA/37266/2024/G.P.DUTTA g(l)24_08_ 1.Period of Delay 48 days
s D HARIPAD 202408 (000 i ETCNOT FILED,
CRLMP/26075/2024 \MOHANTY 31 : :
3-AUTHENTICATION FEE IS DEFICIENT.
16-PETITION/APPEAL NOT IN TIME
176 | D-MACA/37268/2024 &1 BEHARL 2024-08-
1.Period of Delay 33 days 2.AU FEE Rs 1.10
paise to be paid
6-RECEIPT SHOWING SERV.COPY TO
177 D-WP(C)/37457/2024 [ WO KUMAR 5?24'08' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
178 [D-WP(C)/37831/2024 §(1)24-08- FURNISHED/INCORRECTLY MENTIONED
1.Each page of writ petition is not signed by the
petitioner.2.State of Odisha in appropriate
Department is to be impleaded as a party
6-RECEIPT SHOWING SERV.COPY TO
D- RANIJIT 2024-08-
179 CRLMP/25963/2024 MOHANTY 31 AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
180 |D-WA/372002024 [ MISHRA - 12024-08-
A Enrolment Number and Mobile phone Number
not filed
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- ANKITA 2024-08-
181 TRP(C)/37635/2024 |MUKHERJI 31 8-CAUSE TITLE NOT IN ORDER.
OP no 1 not properly described
SATYA SMRUTI  |2024-08- L
182 |D-ARBP/37683/2024 MOHANTY 31 Code not indicated
6-RECEIPT SHOWING SERV.COPY TO
ASHOK KUMAR  [2024-08-
183 |D-WP(C)/37498/2024 PARIDA 31 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
184 | D-WP(C)/37509/2024 IS’QEP HYARANI %?24_08_ AG/CG/IT/CT/ETC.NOT FILED.




KAILASH

6-RECEIPT SHOWING SERV.COPY TO

185  |D-WP(C)/37523/2024 CHANDRA 2024-08-| \ G/CG/T/CT/ETC.NOT FILED.
31
MISHRA
6-RECEIPT SHOWING SERV.COPY TO
186  |D-WP(C)/37445/2024|SUBHASISH 2024-08-| \ G/CG/T/CT/ETC.NOT FILED.

SATAPATHY

31




DEFECTIVE REPORT LIST
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